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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO 622/2024 

IN THE MATTER OF: 

VARUN GULATI            …..APPLICANT 

VERSES 

STATE OF HARYANA & ORS.       ….RESPONDENTS 

OBJECTIONS ON THE BEHALF OF RESPONDENT No.3 HARYANA 

STATE INDUSTRIAL AND INFRASTRUCTURE DEVELOPMENT 

CORPORATION LTD HSIIDC, INDUSTRIAL ESTATE, BARHI 

MOST RESPECTFULLY SHOWETH: 

That the above application is pending before the Hon’ble Tribunal and 

is fixed for hearing on dated 29.05.2025.  That the present reply is 

being filed through Sh. Jasbir Singh, Sr Manager (Engg.) who is 

authorised & competent to file the same on behalf of the Answering 

Respondent.  

 

1.1 It is submitted that the present total capacity of CETPs at HSIIDC I.E. 

Barhi is 26 MLD (16 MLD + 10 MLD). 

 

1.2 That the 16 MLD CETP is operational since September, 2017 by the 

constructing agency, M/s Gharpure Engineering & construction pvt. Ltd. 

which is now (on 30.01.2025) amalgated with M/s BEIL Infrastructure 

Ltd., Operation and Maintenance for 120 months is included in the 

scope of constructing agency up to September 2027. 

 

1.3 That the 10 MLD CETP is operational since March 2024. The planning, 

designing, construction, operation and maintenance of the said CETP 
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lies within the scope of the M/s Enviro Infra Engineering Pvt Ltd for a 

period of 5 years.  

 

1.4 That further, as per the suggestion given by the HSPCB/RYMC 

committee during the meeting held on 14.06.2023 concerning the entire 

State of Haryana, it was discussed to prepare Draft Action Plan to 

remove deficiencies in the CETPs in the State of Haryana. In 

furtherance of the same, a meeting was held on 24.07.2023 with 

officials from HSPCB, RYMC, HSIIDC and representatives from the two 

O&M agencies namely M/S Gharpure Engineering & construction Pvt 

Ltd and Enviro Infra Engineering Pvt Ltd. Thereafter, the agency i.e M/s 

Gharpure Engineering & construction pvt. Ltd. has started 

planning/designing for up-gradation of 16 MLD CETP, INDUSTRIAL 

ESTATE, BARHI.  

 
1.5 That in order to upgrade the 16 MLD CETP, the design of Dissolved Air 

Flotation (DAF)/ Oil and Grease Tank has been prepared by the 

constructing agency and same has been vetted from IIT, DELHI. The 

work order for construction of DAF has been issued by M/s Gharpure 

Engineering and Construction Pvt. Ltd. (O & M agency) to M/s Deftech 

Engineers Pvt. Ltd. vide order no.  Barhi O & M /Mech./0175 dated 06-

09-2023 for mechanical works with financial effect of Rs. 77.99 Lacs. 

Copy of work order dated 06.09.2023 is enclosed as ANNEXURE-R/1. 

Work Order for construction of civil structure (civil part) has been issued 

to M/s Sethy Infrastructure vide work order no. Barhi O & 

M/Civil/w/158/Amd-1 Dated 12.12.2023 with financial effect of Rs.72.71 

lacs. Copy of work order dated 12.12.2023 is annexed as ANNEXURE-

R/2.  

 
1.6 That the construction of DAF has been completed and is operational 

since 18-12-2024. The photographs regarding completion of DAF are 

annexed as ANNEXURE-R/3. Further, other related work has also been 
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completed by the O&M agency such as replacement of diffuser 

membrane which have been procured from M/s SFC Environmental 

Technologies Pvt. Ltd. (Technology providing agency for 16 MLD 

CETP) vide work order no. Barhi O & M/mech./176 dated 16.09.2023 

with financial effect of Rs. 47.81 Lacs.  The diffuser membranes have 

been replaced from all SBR Basins (total 4 in no.). Further, the work of 

installation of new Inlet Mechanical Screen, Replacement of Filter 

media and other required maintenance has been undertaken by the 

O&M agency.  

 
1.7 That the testing of samples of 16 MLD CETP I.E. BARHI is being done 

regularly by M/s Shri Ram Institute for Industrial Research, Delhi.  The 

latest test reports by M/s Shri Ram Institute for Industrial Research, 

Delhi are attached as ANNEXURE-R/4 for the kind consideration of 

Hon’ble Tribunal.  

 

The relevant details & reports of 16 MLD CETP are as under 

Report No.0000367025 & 0000367026 dated 19/07/2024 

Sr. 
No. 

Parameter 
Name 

Result Mg/l at  
Inlet 

Result Mg/l 
at Outlet 

Limit Mg/l as per 
the HSPCB 

1 BOD 550 28 30 

2 COD 1040 140 250 

3 Oil & 
Grease 

8 Below 
detection limit 

10 

4 Iron as Fe  14 2.7 3.0 

5 TSS 508 50 100 
 

  Report No. 0000384338 & 0000384339 dated 28/01/2025 

Sr. 
No. 

Parameter 
Name 

Result Mg/l at  
Inlet 

Result Mg/l 
at Outlet 

Limit Mg/l as per 
the HSPCB 

1 BOD 360 30 30 

2 COD 720 160 250 

3 Oil & 
Grease 

17.6 4.4 10 

4 Iron as Fe  8.8 1.7 3.0 
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5 TSS 360 29 100 

 
 
 
 
 
Report No. 0000384782 & 0000384783 dated 01/02/2025 
 

Sr. 
No. 

Parameter 
Name 

Result Mg/l at  
Inlet 

Result Mg/l 
at Outlet 

Limit Mg/l as per 
the HSPCB 

1 BOD 460 30 30 

2 COD 900 168 250 

3 Oil & 
Grease 

15.6 3.6 10 

4 Iron as Fe  4.9 1.8 3.0 

5 TSS 332 28 100 

  
  

 Report No. 0000386763 & 0000386807 dated 28/01/2025 

Sr. 
No. 

Parameter 
Name 

Result Mg/l at  
Inlet 

Result Mg/l 
at Outlet 

Limit Mg/l as per 
the HSPCB 

1 BOD 359 29 30 

2 COD 688 148 250 

3 Oil & 
Grease 

26 2 10 

4 Iron as Fe  6.5 1 3.0 

5 TSS 410 100 100 

 

 
1.8 The testing of samples at different locations of drain no 6 is also 

being done by M/s Shri Ram Institute For Industrial Research, Delhi. 

Copy of test reports of Drain NO.6 by M/s Shri Ram Institute For 

Industrial Research, Delhi are annexed as ANNEXURE-R/5.  

 

The test results of outlet of HSIIDC at drain no 6 report no 

0000386369 dated 15.02.2025 is as under:- 

Sr. No. Parameter Name Result Mg/l Limit Mg/l as per the 
HSPCB  

1 BOD 24 30 
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2 COD 120 250 

3 TSS 30 100 

4 Oil & Grease 2 10 

5 Iron as Fe 0.8 3 

 

 

The test results of outlet of HSIIDC at drain no 6 Report no 

000390175 dated 19.03.2025 is as under:- 

Sr. No. Parameter Name Result Mg/l Limit Mg/l as per the 
HSPCB  

1 BOD 27 30 

2 COD 140 250 

3 TSS 48 100 

4 Oil & Grease Below 
detection 
limit 

10 

5 Iron as Fe 2.9 3 

 

The test results of drain no 6 (Location - Gannaur-Shahpur road – 

upstream to HSIIDC outlet) report no 0000386700 dated 15.02.2025. 

is as under:- 

Sr. No. Parameter Name Result Mg/l Limit Mg/l as per the 
HSPCB  

1 BOD 125 30 

2 COD 240 250 

3 TSS 154 100 

4 Oil & Grease 4 10 

5 Iron as Fe 0.7 3 

 

The test results of drain no 6 (Location- at bypass road near ITI 

chowk Sonipat – downstream to HSIIDC outlet) report no 

0000386687 dated 15.02.2025 is as under:-. 

Sr. No. Parameter Name Result Mg/l Limit Mg/l as per the 
HSPCB  

1 BOD 242 30 

2 COD 480 250 

3 TSS 260 100 

4 Oil & Grease 30 10 

5 Iron as Fe 5.3 3 
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The test results of drain no 6 (Location- at crossing drain no 8 

near paper mill colony Kundali – upstream to HSIIDC outlet) 

report no 0000386668 dated 15.02.2025 is as under:-. 

Sr. No. Parameter Name Result Mg/l Limit Mg/l as per the 
HSPCB  

1 BOD 114 30 

2 COD 224 250 

3 TSS 40 100 

4 Oil & Grease 5 10 

5 Iron as Fe 1.2 3 

 

2. That the CETP plants of 16MLD + 10 MLD is sufficient to treat effluents 

from IE Barhi and it is submitted that there is no direct discharge of 

effluents into the drain no 6 or on the open land. It is important to 

mention here that the HSPCB has issued Consent to Operate to the 

industrial units for 14 MLD (approx.) of effluents.   Whereas the 

capacity of CETP at I.E Barhi is 26 MLD. So, the CETP is not under 

capacity and there is no direct/ untreated discharge into drain no 6.  

 

2.1 Further all the effluent coming either through sewer pipes or through 

storm water pipes is brought to Main Pumping Station (MPS) of 16 

MLD and 10 MLD existing CETPs and only after treatment, the same is 

disposed off into the Drain no. 6. The HSPCB has issued consent to 

operate to the industrial units about 14 MLD (approx.). The effluent 

received at 16 MLD CETP and 10 MLD CETP is 12-14 MLD and 6-8 

MLD (approx.), respectively is total 18 -20 MLD, whereas the capacity 

of CETP at I.E. Barhi is 26 MLD. So, the CETP is not under capacity 

and there is no direct/ untreated discharge into drain no 6. 

 
2.2 It is submitted that as on date small quantity of effluent reaches in the 

storm water collecting tank which is sent to the MPS of existing 16 

MLD CETP for treatment. The HSIIDC team has been deputed for 

checking the unauthorized sewerage/effluent connections regularly in 
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storm water drain and to remove/pluck. This exercise is likely to be 

completed by 30.06.2025. 

 

3. Inspection report of Joint Committee comprising of 

representative of Member Secretary, Central Pollution Control 

Board (CPCB) and representative of Member Secretary, HSPCB.  

 

3.1 Major Key points from the report 

 Allegations of Under-Capacity of CETP at I.E. Barhi and non- 

Compliance o f    Common Effluent Treatment Plants (CETPs) is 

denied as wrong.  It has been wrongfully alleged that the CETPs 

are under capacity. However, the analysis and evidence from the 

Joint Committee Report assert that the CETPs are more than 

capable of handling the current effluent volumes. The allegations 

are baseless and do not consider the factual data. 

3.2 The HSPCB has issued consent to operate to the industrial units in 

Barhi Industrial Estates about 14 MLD (approx.). The effluent received 

at 16 MLD CETP and 10 MLD CETP is 12-14 MLD and 6-8 MLD 

(approx.), respectively total 18 -20 MLD, whereas the capacity of 

CETP at I.E Barhi is 26 MLD. So, the CETP is not under capacity and 

there is no direct/ untreated discharge into drain no 6.  

 

3.3 That the Joint inspection of CETPs (10 MLD & 16 MLD) set up in 

Barhi industrial Area, Sonipat was carried out by the joint inspection 

team on 18.07.2024. Composite sampling (24 hrs monitoring at 2 hrs 

interval) was carried out during July 18, 2024 (10:00 AM onwards) to 

July 19, 2024 (up to 09:00 AM) for performance evaluation of CETPs. 

The lab analysis of tests results is as under: - 

 Laboratory analysis results of CETP Inlet and Outlet (10 MLD 

CETP, Barhi) sample taken by Joint committee  
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S. 
n
o. 

Parameter CETP 
Inlet 

Inlet 
standards 
prescribe

d 
by HSPCB 

CET
P 
Outl
et 

Dischar
ge 
norms 

Complianc
e status 

1. pH 7.5 6-9 8 6-9 Complying 
2. BOD (mg/L) 160 500 33 30  Non 

Complying  
3. COD (mg/L) 549 1400 104 250 Complying 
4. TSS (mg/L) 321 1500 75 100 Complying 
5. TDS (mg/L) 2132 2100 2208 2100 Non- 

Complying  
6. FDS (mg/L) 1612 2100 1688 2100 Complying 
7. NH3-N 

(mg/L) 
2 - 2 50 Complying 

8. Oil & Grease 
(mg/L) 

BDL 15 BDL 10 Complying 

9. Chloride 
(mg/L) 

694 - 666 1000 Complying 

10
. 

Phosphate 0.9 - 0.4 5 Complying 

11
. 

NO3-N 
(mg/L) 

6.8 - 6.7 10 Complying 

12
. 

Sulphate 
(mg/L) 

211 - 193 1000 Complying 

13
. 

Boron (mg/L) BDL - BDL - - 

14
. 

Cr6+ (mg/L) BDL - BDL 0.1 Complying 

15
. 

Antimony 
(mg/L) 

0.084 - 0.083 - - 

16
. 

Arsenic 
(mg/L) 

BDL - BDL 0.2 Complying 

17
. 

Cadmium 
(mg/L) 

BDL - BDL 0.05 Complying 

18
. 

Chromium 
(mg/L) 

0.266 - 0.03 - - 

19
. 

Cobalt 
(mg/L) 

0.003 - BDL - - 

20
. 

Copper 
(mg/L) 

0.062 - 0.119 3 Complying 

21
. 

Iron (mg/L) 6.585 - 0.758 3 Complying 

22
. 

Lead (mg/L) 0.065 - BDL 0.1 Complying 

23
. 

Manganese 
(mg/L) 

0.88 - 0.248 2 Complying 

24
. 

Nickel (mg/L) 0.138 - 0.028 3 Complying 

25
. 

Selenium 
(mg/L) 

BDL - BDL 0.05 Complying 

26
. 

Vanadium 
(mg/L) 

0.013 - BDL 0.2 Complying 

27
. 

Zinc (mg/L) 0.311 - 0.152 5 Complying 

28 Mercury BDL - BDL 0.01 Complying 
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. (µg/L) 

 

In response to the above findings of the Joint Committee, it is 

submitted that the testing of 10 MLD CETP has been carried out by 

M/S Shri ram institute for industrial research regularly and the latest 

test detailed reports is annexed as ANNEXURE-R/6.  

The relevant details and reports of 10 MLD CETP are as under: 

 4.1 Report No. 0000381782 & 000381783 dated 31/12/2024 

Sr. 
No. 

Parameter 
Name 

Result Mg/l at  
Inlet 

Result Mg/l 
at Outlet 

Limit Mg/l as 
per the HSPCB 

1 BOD 634 12 30 

2 COD 1200 76 250 

3 Oil & 
Grease 

42 BDL 10 

4 Iron as Fe  16.1 0.18 3.0 

5 TSS 348 8 100 

  

4.2 Report No. 0000384340 & 0000384341 dated 28/01/2025 

Sr. 
No. 

Parameter 
Name 

Result Mg/l at  
Inlet 

Result Mg/l 
at Outlet 

Limit Mg/l as 
per the HSPCB 

1 BOD 441 25 30 

2 COD 832 148 250 

3 Oil & 
Grease 

16 2 10 

4 Iron as Fe  0.2 0.7 3.0 

5 TSS 480 40 100 

  

 4.3 Report No. 0000384731 & 0000384733 dated 01/02/2025 

Sr. 
No. 

Parameter 
Name 

Result Mg/l at  
Inlet 

Result Mg/l 
at Outlet 

Limit Mg/l as 
per the HSPCB 

1 BOD 503 28 30 

2 COD 1040 128 250 

3 Oil & 
Grease 

14 0.8 10 

4 Iron as Fe  10.7 1.9 3.0 

5 TSS 480 10 100 
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 4.4 Report No. 0000387466 & 0000387467 dated 15/02/2025 

Sr. 
No. 

Parameter 
Name 

Result Mg/l at  
Inlet 

Result Mg/l 
at Outlet 

Limit Mg/l as 
per the HSPCB 

1 BOD 290 10 30 

2 COD 580 56 250 

3 Oil & 
Grease 

8.8 BDL 10 

4 Iron as Fe  6.6 1.7 3.0 

5 TSS 364 30 100 
 

 4.5 Report No. 0000387916 & 0000387918 dated 01/03/2025 

Sr. 
No. 

Parameter 
Name 

Result Mg/l at  
Inlet 

Result Mg/l 
at Outlet 

Limit Mg/l as 
per the HSPCB 

1 BOD 407 13 30 

2 COD 784 72 250 

3 Oil & 
Grease 

39 BDL 10 

4 Iron as Fe  4.5 1.2 3.0 

5 TSS 324 5 100 

 

 4.6 Report No. 0000390178 & 0000390179 dated 19/03/2025 

Sr. 
No. 

Parameter 
Name 

Result Mg/l at  
Inlet 

Result Mg/l 
at Outlet 

Limit Mg/l as 
per the HSPCB 

1 BOD 410 14 30 

2 COD 820 72 250 

3 Oil & 
Grease 

12 0.8 10 

4 Iron as Fe  2.8 2.5 3.0 

5 TSS 560 27 100 

 

4. Laboratory analysis results of CETP Inlet and Outlet (16 MLD 
CETP, Barhi) sample taken by Joint committee  

 
S. 
no. 

Parameter CETP 
Inlet 

Inlet 
standards 
prescribe
d by 
HSPCB 

CETP 
Outle
t 

Discha
rge 
norm
s 

Complia
nce 
status 

1. pH 7.3 6-9 7.8 6-9 Complying 
2. BOD (mg/L) 210 500 94 30 Non-

complying 
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3. COD (mg/L) 616 1400 213 250 Complying 
4. TSS (mg/L) 1852 1500 88 100 Complying 
5. TDS (mg/L) 1780 2100 1948 - Complying 
6. FDS (mg/L) 1336 2100 1432 2100 Complying 
7. NH3-N 

(mg/L) 
10 - 10 50 Complying 

8. Oil & 
Grease 
(mg/L) 

BDL 15 BDL 10 Complying 

9. Chloride 
(mg/L) 

476 - 542 1000 Complying 

10. Phosphate 0.8 - 0.3 5 Complying 
11. NO3-N 

(mg/L) 
7.9 - 8.3 10 Complying 

12. Sulphate 
(mg/L) 

223 - 214 1000 Complying 

13. Boron 
(mg/L) 

BDL - BDL - Complying 

14. Cr6+ (mg/L) BDL - BDL 0.1 Complying 
15. Antimony 

(mg/L) 
0.131 - 0.064 - Complying 

16. Arsenic 
(mg/L) 

BDL - BDL 0.2 Complying 

17. Cadmium 
(mg/L) 

BDL - BDL 0.05 Complying 

18. Chromium 
(mg/L) 

0.466 - 0.141 - Complying 

19. Cobalt 
(mg/L) 

0.002 - BDL - Complying 

20. Copper 
(mg/L) 

0.048 - 0.018 3 Complying 

21. Iron (mg/L) 6.455 - 2.763 3 Complying 
22. Lead (mg/L) 0.192 - 0.012 0.1 Complying 
23. Manganese 

(mg/L) 
0.956 - 0.742 2 Complying 

24. Nickel 
(mg/L) 

0.07 - 0.047 3 Complying 

25. Selenium 
(mg/L) 

BDL - BDL 0.05 Complying 

26. Vanadium 
(mg/L) 

0.016 - 0.009 0.2 Complying 

27. Zinc (mg/L) 0.21 - 0.132 5 Complying 
28. Mercury 

(µg/L) 
BDL - BDL 0.01 Complying 

 
 

In response to this it is submitted that the analysis reports shows that 

only 1 parameter i.e., Biological oxygen demand (BOD) is more than 

the prescribed limit. It is important to mention here that the sample 

has been taken by the Joint Committee before up-gradation work of 

16 MLD CETP. As of now, the plant has been upgraded and the 

parameters are more improved. And the sample analysis report from 
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the M/S Shri Ram Institute for Industrial Research has been already 

been stated above.  

 
5. Response to the specific findings related to the non-

meeting of parameters and also to the recommendations 

etc.  

 

a) Diluted effluent of BOD as 160 mg/l at inlet of 10 MLD CETP 

and BOD as 210 mg/l at inlet of 16 MLD CETP. 

 

With respect to the finding that the diluted effluent of BOD as 160 

mg/l at inlet and BOD as 210 mg/l at inlet of 16 MLD CETP 

indicates that the diluted effluent is being fed into CETP, it is 

submitted that on the day of inspection the industrial units ran their 

PETP more efficiently which has caused the BOD in lower side at 

inlet of CETP. And the Answering Respondent has no role in the 

dilution of effluent at Inlet of CETP.  

 

b) TDS of 2208 mg/l at the outlet of 10 MLD CETP  

It is submitted that the same is because of chemical dosing. 

 

c) Efficiency of treatment Unit is lower than the desired removal 

efficiency of 90% at 10 MLD CETP. 

 

With respect to the finding that the efficiency of treatment Unit is 

lower than the desired removal efficiency of 90%, it is submitted 

that the as per the Joint Committee report itself, the BOD at outlet 

is only slightly higher and further substantive reduction of COD and 

TSS suggest that the Treatment plant is working efficiently. It is 

also pertinent to mention here that as per regular monitoring and 

testing get done by answering respondent through Shri Ram 
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Institute as mentioned in preceding paragraphs, all parameters are 

within prescribed limits. Hence, it is incorrect to say that Efficiency 

of treatment Unit is lower than the desired removal efficiency of 

90% at 10 MLD CETP. 

  

d) Recycling of treated effluent 

With respect to recycling of treated effluent, it is submitted that 

recirculation pipeline network has already been laid in phase III 

AND in phase 1 and Phase 2 Tender was floated but only one 

Bidder qualified. SO, the competent Authority directed for re-tender 

and revision of Scheme for laying of pipeline for re-circulation of 

treated water in Ph-I & Ph-II is under process.  

 

e) Provision of designated shaded place for storage of dried 

sludge at both CETP.  

 

With respect to the provision of designated shaded place for 

storage of dried sludge, it is submitted that the same is under 

process and would be completed before the start of rainy season. 

 

f) Higher TSS at inlet of 16 MLD CETP 

With respect to the higher TDS at inlet of 16 MLD CETP, it is 

submitted that same had been released by the industrial units who 

are duty bound to meet the inlet standards prescribed by the 

HSPCB. 

 

g) BOD as 94 mg/l (against norms of 30 mg/l) at 16 MLD CETP. 

 

With respect to the finding of BOD as 94 mg/l (against norms of 30 

mg/l), it is submitted that as per regular monitoring and testing got 

done by answering respondent through Shri Ram Institute as 
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mentioned in preceding paragraphs, all parameters are within 

prescribed limits.  

 

 

h) Flow meter at the line discharging storm water into pumping 

station of CETPs. 

With respect to the recommendation of flow meter at the line 

discharging storm water into pumping station of CETPs, it is 

submitted that the same is under process and would be installed 

within 2 weeks.  

 

6. It is submitted that the 16 MLD and 10 MLD CETP are 

being operated by the operating agency efficiently and the 

daily basis logbooks have been maintained by the 

agencies. The logbook of inlet and outlet daily flow, logbook 

of chemical consumption, logbook of power consumption, 

logbook of diesel genset, logbook of sludge, in-house test 

reports are available at the CETP Plant site and it can be 

placed on record as and when required by this Hon’ble 

Tribunal.  

 

7. Allegations of untreated effluent disposed of into drain no 6:-        

 The detailed analysis provided in the Joint Committee Report 

from pages 256 to 263 identifies that the primary pollution 

concerns within Drain No. 6 do not originate from the CETP’s 

of the HSIIDC Barhi. The report specifically notes that the 

levels of BOD and COD decrease significantly where the 

treated effluent from the CETPs at Barhi mixes into Drain 

No. 6 at D6-upstream of HSIIDC outlet in drain no. 6, at 
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sampling points D7-outlet of HSIIDC in drain no. 6, D8-

downstream from HSIIDC outlet indicating effective 

treatment and dilution. The subsequent increase in pollution 

levels downstream, specifically from D9 onwards into Sonipat 

city. Copy of relevant pages of joint committee report are 

annexed as ANNEXURE-R/7. 

 

Pollution Source Mapping of Drain No. 6 (as table given 

above) is as follows: The report categorically divides Drain No. 

6 into five stretches to assess pollution sources accurately. The 

focus is particularly on Stretch 2, which spans 22 km and 

includes the Barhi CETP outlet (D7). The Joint Committee's 

findings significantly negate the allegations that the industrial 

discharge from HSIIDC CETP’s Barhi Industrial Estate pollutes 

Drain No. 6. Instead, the data support that CETP Barhi is 

effectively reducing contaminants. Copy of relevant pages of joint 

committee report are already  annexed as ANNEXURE R/7. 

 

8. That the Answering Respondent remains committed to 

environmental sustainability, regulatory compliance, and 

responsible industrial operations and prays for a just and 

fair assessment of its compliance status. 

 
9. The Answering Respondent further reserves its right to file 

additional pleadings or affidavits, if necessary, in response to 

any subsequent developments in the present proceedings. 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO 622/2024 

IN THE MATTER OF: 

VARUN GULATI 

VERSES 

STATE OF HARY ANA & ORS. 

AFFIDAVIT 

..... APPLICANT 

. ... RESPONDENTS 

I, Jasbir Singh S/o Ombir Singh aged about 47 years posted as Senior 

Manager (Engg.) at H .. S.1.1.D.C Industrial Estate Barhi, District Sonipat, 

Haryana, presently at New Delhi, do hereby solemnly affirm and 

declare as under: 

1. That I am well conversant with the facts and circumstances of the 

case in my aforesaid official capacity, therefore, I am competent to 

swear this affidavit. 

2. That I have read the contents of accompanying objections which 

has been drafted under my instructions. 

D ~, 
~"?> • 

ev ~v 
(' ~ ~~:'IERIFICATION 
~ ..1~ 1.8 MAY 2025 

o" ~"' 
0~~ 0\~ Verified at ................ on .......... day May, 2025 that the contents of 

above affidavit are true and correct to my knowledge and on the basis 
~"'~-~('.e 

,s~ ~~" 
• t<' Y\'b 

1\,; of information derived from the Official record which I believe to be true ~-~ 
to 

nd no material fact has been concealed therein. 

j 
I 

*' 
~ 
1/1 

Certit. .,d tr.c\ ~hi:'\ 1,)rt:Jo109 s\a\emtmt 
was dec\.Ji"L : r:. ·! .,olomn affirmaU°" 
before me which has been read over 
to the deponent who has admlt\ed 

• ~ NotarybELHI 
It &$ correov.". , .. 

2t{B MAY 2025· 
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Annexure-V 

ANNEXURE - V: Pollution source mapping of Drain no. 6 

In compliance of Hon'ble NOT order dated 28.05.2024 in O.A. No. 622/2024 in the matter of 

Yarun Gulati Vs State of Haryana & Ors., the joint committee carried out mapping (including 

collection of wastewater samples) of drain no. 06 from origin (Samalkha, district Panipat in 

Haryana) to connuence with Supplementary drain I near Bakhtavarpur Radha Krishna Mandir 

on NH- I (including collection of samples from Najafgarh drain ale of Supplementary drains b/c 

river Yamuna) to ascertain the impact of sources of pollution in terms of discharge of sewage 

and industrial effiuents into drain no. 6. The details of sampling points in different stretches of 

drain no. 6 is provided below in Table I: 

Table 1: Stretch-wise sampling locations of drain no. 6 from Samalkha (Panipal) to Wazirabad 

(Delhi) 

s. 
Location 

No. 
Stretch Sampling locations Waterbody Latitude Longitude 

code 

I. 
Drain no. 6 near railway flyover of 

Drain no. 6 29.233289 77.004224 DI 

Chulkana Road, Samalkha 
!---

2. 
Drain no. 6 near Downstream 

Stretch I 
Drain no. 6 29.215494 76.997186 D2 

Haryana organics, Chulkana Road 

- (Haryana) 
Drain no. 6 near Village 

3. Approx. 13 Drain no. 6 29.178515 76.986630 D3 

BhouraRasulpur - km 
4. Drain no. 6 near Village Gumar Drain no. 6 29.131608 76.997361 D4 

- Drain no. 6 downstream lo Ganaur 
5. Orain no. 6 29.117825 77.002935 05 

STP(07 MLD) 

6. 
·orain no. 6 at Upstream of CETP 

Barhi outlet near Rajulu village 
Drain no. 6 29.106427 76.996210 D6 

,___ 
Barhi CETP outlet before Drain no. 6 and 

discharge in drain no. 6 near CETP Barhi(16 

7. 
29.100534 76.994908 D7 

Stretch 2 Rajulu village MLD& 10 

(llaryana) MLD) outlet 

,_ 
Approx. 22 Drain no. 6 downstream of CETP 

8. 
Drain no. 6 29.096278 76.996746 D8 

km Barhi near Ralu village 

0--- Drain no. 6 near Jawahari village 

9. 
Drain no. 6 29.027203 77.016483 D9 

(entry to Sonipat city) 

,____.. Drain 110. 6 near Beej (seed) 

10. market bridge 
Drain no. 6 28.999209 77.022873 D10 
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s:------_________ ----,------r--,-~n:~~ Location 

Stretch Watcrbody Latitude Longitude code No. Sampling locations 
---- ___ _J ____ {----7---7 

I 1 ----'~i;D~· ----:--------1---
• rain no. 6 at upstream of 30 MLD 28 _95986 77.04416 D 11 

12. 

13. 

14. 

15. 
Stretch 3 

(Haryana) 

t---...J Approx. 13 

16. 
km 

17. 

18. 

19. 

Ratadhana STP outlet 

Drain no. 6 near Ratadhana vi II age 

on Sonipat-Narela Road, 

downstream of Ratadhana STP 

outlet 

Storm water drain ( carrying 

sewage of 25 MLD STP, Kakroi 

road, Sonipat) 

Drain no. 6 post siphon of drain 8 

at Akbarpur13arota, Sonepat 

Drain no. 6 at exit point from drain 

8 at PiyauManiyari b/c of pipeline 

from CETP Kundli 

Drain no. 6 at confluence point of 

CETP Kundli pipeline in Drain no. 

6 at PiyauManiyari, Kundli 

Drain No.6 at Harshwardhan 

colony/Paper Mill colony dis 500 

m to CETP Kundli discharge at 

PiyauManiyari 

Drain no. 6 near Singhu Border 

entry point in Delhi 

Drain No. 6 at NH-I at Alipur 

flyover before confluence 

Stretch 4 supplementary I drain at 

20. 

21. 

(Delhi) PallaBakhtavarpur Road 

Approx. 17 

km 

Supplementary drain I (near 

Radha Krishna hanuman Mandir) 

at Culvert b/c of drain no. 6 

Drain no. 6 just before b/c with 

Supplementary drain at Budhpur­

Makhmalpur road, Delhi 

Drain no. 6 

Drain no. 6 

Storm water 

drain 

Drain no. 6 

Drain no. 6 

Drain no. 6 & 

CETP Kundli 

outlet 

Drain6 

Drain no. 6 

Drain no. 6 

Supplementary 

drain l 

Drain no. 6 

28.953864 77.042414 D12 

28.937885 77.044384 D13 

28.911003 77.06605 D14 

28.883770 77. 108489 015 

28.883482 77.108649 016 

28.880090 77.10909 D17 

28.851269 77.125380 D18 

28.802507 77.142697 D19 

28.782730 77.141685 D20 

28.78278 77.144267 D21 
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~- ' I • Location 

No. Stretch 
Sampling locations - Waterbody Latitude Longitude code 

\) 

~ 

Supplementary 2 drain (from 
Supplementary 

22. 
Mungeshpur drain) from·, 

drain 2 77. l 55228 D22 
28.735599 HaiderpurBadli before joining 

(Mungeshpur 
supplement I drain near Mukarba 

drain) 

- Chowk 

~ 
~ 

~ 
l'"' 

Stretch 5 
Najafgarh drain b/c of 

Najafgarh D23 23. 28.709164 77.225598 

(Delhi) supplementary drain- I (near Delhi 
drain 

Approx. 16 
Transco office) 

Supplementary drain l b/c -km Supplementary - D24 24. 28.711262 77.227345 
Najafgarh drain near Nehru 

drain 1 
Nagar, Delhi 

~ 
~ 

Najafgarh drain ale of 

25. supplementary drains and drain no. (Najafgarh 
28.708276 77.230258 D25 

6 b/c river Yamuna (near signature drain 

~ bridge) 

~ The sampling locations are depicted on map below in Figure l: 

~ L•gend . 
• Dr-••n• aampUng LO_$>••k>n• 

~ 
~ 

~ 
~ 

~ 
·~ 
~ 
~ 

' • , .. • I ♦ I t I ~ 
I , >Jt, I I ,1 If I 

•D ... , 

LJ I , , ,Cf •H ♦• ,, 

~ 

[J Figure 1: Map showing monitoring locations on Drain No. 6 and its adjoining drains 
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8tretch 1: Origin of Drain no. 6 from Samalkha town to downstream of Ganaur STP (7 

MLD), Sonipat 

Stretch 1 of Drain No. 6 w~s monitored from its origin at Samalkha town (Panipat) up to the 

downstream point to Ganaur ~TP (7 MLD), Soni pat. During monitoring of this stretch which 

is approximately 13 Km in length (D1 to D5), samples were collected from 5 locations i.e., 

from Railway flyover of Chulkana Road till downstream of 7 MLD Ganaur STP. Lab results 

of stretch 1 are tabulated below: 

Location Colour pll COD BOD TSS TDS Cl- N02- NOJN NI-IJN so .. TKN TC FC Flow 

code ~ 
(MU 

DI 130 7 4 I 1 106 125 1264 141 0.03 131)1, 30 203 35 24*10"8 14*10"7 0.51 

D2 533 7.1 750 224 306 11160 225 0.13 BDI. 33 70 46 . . . 

D3 95 7.4 203 81 128 1224 238 0.03 BDL 39 112 45 - - -
D4 104 7.6 193 66 111 1264 190 0.03 13D1. 30 68 35 11*10"6 12*10"5 39.5 

D5 40 7.6 120 33 32 1104 228 0.3 0.7 21 134 26 17* 10"4 11*10"4 53.76 

All values m mg/I except for Colour m CU, pH, TCIFC in MPN/I00ml 

Based on analysis results and location-wise observations made during the monitoring of Drain 

No. 6 in stretch 1 are as follows: 

i. Drain no. 6 near railway flyover of Chulkana Road, Samalkha, Panipat (0 km) - DI 

• Flow of the drain was measured as 0.51 MLD and light grey colored of water in the drain 

was observed. Also, Samalkha Sewage Treatment Plant(STP) (05 MLD) was located near 

the sampling point, however, no discharge of STP outlet was observed in the drain at the 

time of visit. 

• Three nos. of industries namely, Mis VSP Enterprises Pvt. Ltd. Unit-II, Gandhi Adarsh 

college, village - Kiwana Tehsil - Samalkha, Distt - Panipat, Haryana (India), Mis Nestle 

India Ltd. Patti Kalyana Kiwana, Road, Samalkha, Haryana 132101 and Mis Haryana 

Organics (A unit of Globus Spirits Limited), Chulkana - Samalkha Road, Samalkha, 

Haryana 132101 were located on the embankment of the drain, in the downstream of this 

location. 

• Outlet from Mis Nestle India Ltd. was observed in the drain however, no discharge in the 

drain was observed at the time of visit. 

• Values of BOD (I 06 mg/1) and COD (411 mg/I) suggests domestic waste water 

characteristic of drain which is due to sewage generation from nearby Samalkha township 

area. 
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Figure 2: Drain no. 6 near Samalkha, Panipat 

ii. Drain No. 6 near Downstream of M/s Haryana Organics, Chulkana Road (D2) 

• Downstream location of M/s Haryana Organics (A unit of Globus Spirits Limited), 

Chulkana - Samalkha Road, Samalkha, Haryana 132101 ), was filled with silt and sludge 

with meagre flow. 

• Also, septic condition was observed due to the stagnant condition of waste water in the 

drain. 

• From Lab Analysis data, it has been observed that there was significant amount of increase 

in values of BOD (224 mg/I) & COD (750 mg/I) at the downstream of Haryana Organics 

which indicates industrial effluent impact on Drain No. 6. 

Figure 3: Drain no. 6 at downstream Haryana Organics, Samalkha 

iii. Drain no. 6 near Village BhouraRasulpur (D3) 

• Village BhouraRasulpur is located at the upstream of this sampling location. 

• Black coloured wastewater was observed at this sampling location. 

• Solid waste and floatable materials were found dumped in the drain, 
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• Agricultural field were observed on both side of the drain at village BhouraRasulpur. 

• Lab results (BOD _ 81 mg/I & COD _ 203 mg/I) indicate domestic waste water 

characteristic of drain. 

iv. Drain no. 6 near Village Gumar (D4) 

• Villages namely Khcri Guijar, Khijjarpur and Ahir, Gumar were located at the upstream 

of this location. 

• At this location, the color of the drain was dark black and solid waste and tloatable 

materials were found dumped in the drain. Agricultural field were observed on both side 

of the drain. 

• Screens may be installed by the village authority before the drains originating from the 

nearby villages. 

• Lab results (BOD - 66 mg/I & COD - 111 mg/I) indicate domestic waste water 

characteristic of drain. 

v. Drain no. 6 downstream to 7 MLD Ganaur STP (DS) 

• At this location, the flow of the drain no. 6 was measured as 53.76 MLD. 

• The villages Gumar and Ganuar were located at the upstream of this location. The sewage 

of Gu mar village is discharged directly into drain no. 6. 

• Treated sewage from Ganaur STP is being discharged in to the drain no. 6, therefore, drain 

samples were collected from the downstream location of the Ganaur STP (07 MLD), 

Sonipat (coordinate of sampling location at downstream to Ganaur STP: 29.117825, 

77.002935). 

• Silt deposition was also observed in the Drain no. 6 at this location. 

• It is observed that there was decrease in values of BOD (33 mg/1) & COD (120 mg/I) 

which is due to dilution caused by release of treated effluent from Ganaur STP. 

Stretch 2: Drain no. 6 at upstream of CETP Barbi outlet near RaiuluGarhi village to Drain 

no. 6 at downstream of 30 MLD Ratadhana STP outlet 

In this stretch, Drain no. 6 receives treated effluent from 16 and 10 M LD CETPs located at Barhi 

Industrial Area and treated wastewater from 30 MLD STP, Rathdhana Road, Sonipat. 

It was observed that in this entire stretch of about 22 Kms, a total of 28 point sources exist in 

Soni pat district that discharge untreated wastewater into drain no. 6. Out of these, 17 are local 

municipal drains coming from Sonipat town (out of which only 01 drain was found tapped); and 
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1 1 I • G .. (02 Locations) Ahir 
are drains from 08 villages namely, Bhoura Rasulpur, K ien UJJar ' 

M G • L , t· ) Tharya Jawhri. It was also 
azra, umar (02 Locations), Agwanpur, Bhog1pur (2 oca ions , , 

observed that a distillery unit namely M/s Frost Falcon Distilleries is located at the upStream 

location (approximately 2.5 km) of the Drain no. 6 at Jawahari village (entry to Soni pat town). 

During monitoring of this stretch (D6-D 12), samples were collected from 7 locations i.e. from 

upstream of outlet of CETP Barhi near Rajulu Garhi village till downstream of Ratdhana STP at 

Ratdhana village. Lab analysis results of this stretch are tabulated below: 

Location NOf Flow 
Colour pH COD BOD TSS TDS c1· NOJN NlhN so. TKN TC FC 

code N (MLD) 

D6 46 7.5 128 27 36 10-18 180 0.02 BDL 25 95 39 - - -

D7 87 7.6 195 36 54 2092 561 0.03 7.08 14 256 17 - - -
D8 59 7.6 171 19 154 1472 390 0.02 3.82 16 307 26 - - -
D9 62 7.2 353 183 177 1560 304 0.02 1.38 21 265 28 28* 10"7 17*10"6 69.12 

D10 545 7.1 331 11 I 85 1472 418 0.17 0.79 21 121 25 35*10"9 28*10"9 76.97 

DI I 294 7.1 691 186 81 1432 418 0.1 0.91 29 176 32 22*10"8 24*10"7 -

D12 385 7 240 69 138 1380 371 0.12 0.8 28 135 30 14* 10"6 17*10"5 -
All values m mg/I except/or Colour m CU. pH, TCIFC in MPNIJ00ml 

Based on analysis results and the location-wise observations were made during the monitoring 

of Drain no. 6 in stretch 2 are as follows: 

i. Drain no. 6 at Upstream of CETP Barbi outlet near Rajulu Garbi village (D6) 

• Agwanpur, Soni pat village was located at the upstream of this location. 

• This sampling location signifies the control location w.r.t discharge of CETPs located at 

Barhi Industrial area, Sonipat. 

• The observed value of BOD at this location was 27 mg/I. 

ii. Barbi CETP outlet before discharge in drain no. 6 near Rajulu village (D7) 

• This sampling location is the outfall ofCETPs at Barhi HSIIDC (16 and 10 MLD). 

• Samples were directly collected from the outfall pipe on drain no. 6 near Rajulu Garhi 

village, with BOD value - 36 mg/I. 

iii. Drain no. 6 downstream of CETP Barbi near Rajulu Garhi village (D8) 

• Village Rajulu Garhi was located at the downstream of discharge point of CETP Barhi. 

• At upstream of this location, flow of Drain no. 6 is supplemented by treated effluent from 

16 & 10 MLD CETP. 
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g/1 h• h y be because of the high 
• The BOD value of drain at this location was 19 m w IC ma 

volume flow from CETP Barbi outfall causing a dilution effect. 

• Thereafter, Drain no. 6 then flows to Soni pat town downstream of th is point. 

iv. Drain no. 6 near .Jawahari villnge (entry to Sonipat city) (D9) 

• Drain no. 6 enters in to city Soni pat from Jahari village. The flow was measured as 
69

• 
12 

MLD at this location. 

• The colour of the drain was black. Deposition of silt was observed in the drain. 

• Solid waste and floatable materials were found dumped in the drain at this location. 

• From lab analysis data, it has been observed that there was significant increase in values 

of BOD i.e. 183 mg/I and COD i.e. 353 mg/I at the entry point of Sonipat city suggests 

domestic waste water characteristics which might be due to discharging of sewage from 

nearby areas of Soni pat town. 

v. Drain no. 6 near Beej (seed) market bridge (DlO) 

• Huge quantity of solid waste and floatable materials were found dumped in Drain no. 6 on 

Beej market bridge, Soni pat. The colour of the drain effluent was black. 

• Many other small drains carrying sewage from the different areas/colonies were directly 

discharging into the drain no. 6 at upstream of this location. 

• The drain was covered in a concreted structure. 

• The flow of the drain no. 6 was measured as 76.97 MLD. 

• There are 28 no. of point sources of untreated discharge exist in the Drain no. 6 from 

Sonipat town. 

• Highest value of coliform bacteria in this stretch was found at this location indicating a 

high volume of domestic sewage in the drain no. 6. 

vi. Drain no. 6 at upstream of 30 MLD Ratadhana STP outlet (DI 1) 

• Ratadhana STP is located downstream of the Sonipat town area on Sonipat-Narela Road. 

• Many pumps were seen pumping drain water to nearby agriculture fields from Drain no. 

6. 

• At Upstream of sampling location, the drain is carrying mixed type of effluent from 

Sonipat town and industries located upstream of town. Drain was under-construction 

(covering from top) from Sonipat town up to this point. 

• Stagnancy and lean flow with high quantity of sludge observed at the location with black­

coloured drain water with an oily layer on the surface of drain. 

• High values of BOD, COD, TSS and TKN observed at this location. 
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vii. Drain no. 6 near Ratadhana village on Sonipat-Narela Road, downstream of 

Ratdhana STP outlet (D12) 

• This location is downstream of the Ratadhana 30 MLD STP and Soni pat town. 

• This area is thinly populated and drain no. 6 is covered beyond this point up to near OP 

Jindal University. 

• The value of BOD at this location was 69 mg/I which is lower than at u/s of Ratadhana 

STP where BOD was observed at 186 mg/I. 

• Discharge from 30 M LD STP Ratadhana at upstream of this point causes dilution of the 

drain water causing observed lower value of BOD and fecal coliform compared with 

upstream of Ratadhana STP. 

Stretch 3: Drain no. 6 at upstream of OP Jindal University on Sonipat-Narela Road to 

Drain no. 6 near Harshwardhan Colony, Kundli 

In this stretch, Drain no. 6 receives discharge of treated wastewater from 25 MLD STP, Kakroi 

Road, Soni pat through a storm water drain. It also receives discharge of treated effluent from 

10 MLD CETP, Rai, Sonipat and IO MLD CETP, located in Kundli at Sonipat city. Another 

discharge point from of sewage/storm water pumped from Kundli industrial area also mix with 

drain no. 6 at Piyau Maniyari after its flows towards Delhi separating from parallel line with 

drain 8. Effluent from nearby residential areas in Sonipat and Kundli also have discharge in 

this stretch. 

During monitoring of this stretch which is approximately 13 Km in length, samples were 

collected from 5 locations i.e. from Storm water drain at Kakroi road Sonipat till Harshwardhan 

colony/Paper Mill colony d/s 500 m to CETP Kundli discharge at Piyau Maniyari. Lab analysis 

results of this stretch are tabulated below: 

Location N02· 
Colour pH COD BOD TSS TDS Cl- N03N NI-hN S04 TC FC TKN 

Code N 

D13 29 7.6 39 3 31 1024 266 0.01 BDL 10 258 84•10"5 21•10"5 13 

1)14 38 7.1 218 84 101 752 228 0.02 BDL 27 164 35•10"9 46•10"8 28 

DIS 115 7.3 197 45 88 984 285 0.02 O.S 31 202 . . 32 

1)16 71 7.1 217 72 124 1840 418 BDL BDI. 26 434 . . 28 

Dl7 142 7.3 222 105 114 1304 323 0.03 BDL 34 238 . . 36 
.. . ' A II values m mg/I except for ( o/011r rn ( U. pl I, I C'II C m Mf'NI I 00ml 

Following major observations were made during the monitoring of Drain no. 6 in stretch 3: 

i. Storm water drain (carrying treated sewage of 25 MLD STP, Kakroi road, Sonipat) 

(D13) 
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• A storm water drain carrying discharge of treated effluent from Kakroi STP (approx. 11 

km from sampling point) and flow from the drain was used for irrigation purposes in 

nearby agricultural fields, meets drain no. 6 at approx. 300 meter downstream of the 

sampling point near Jagdishpur village. 

• Significant amount of flow was observed near the culvert and backflow from Drain no. 6 

to this storm water drain at the confluence point. 

• Back flow of drain no. 6 observed in the storm water drain may be due to the higher flow 

in drain no. 6. 

• As informed by the villagers, the water from storm water drain is used for irrigation in 

nearby areas. Largely flows through farm lands from Kakroi STP to confluence point with 

drain no. 6 near Jagdishpur village. 

ii. Drain no. 6 post siphon of drain 8 at Akbarpur Barota, Sonipat (D14) 

• At Akbarpur Barota village, drain no. 6 crosses Drain no. 8 through a siphon, has a 

considerable amount of flow. 

• Thereafter, Drain no. 6 was lined and flows parallel along Drain no. 8 till Piyau Maniyari, 

Kundli. 

• At upstream of 500 meters from this sampling location, effluent from CETP Rai, Sonipat 

was discharging into Drain No. 6, and drain was covered up to the Western Peripheral 

Road. 

• The analysis results of the sample from this sampling point show BOD- 84 mg/I which is 

higher than the value at d/s of Ratadhana STP (69 mg/I), which may be because of 

discharge of treated effluent from CETP Rai, upstream of this sampling point. 

• Drain no. 6 starts flowing parallel to drain 8 from this point up to Kundli. Storm water and 

other wastewater from Akbarpur Barota were received in drain no. 6. Akbarpur Barota is 

an Industrial area. 

iii. Drain no. 6 at exit point from drain 8 at Piyau Maniyari b/c of CETP Kundli outlet 

(D15) 

• Drain no. 6 diverts its parallel path from Drain no. 8 and channelizes towards Kundli _ 

Narela from this point downwards. Drain No. 8 flows towards Palla and meets the Yamuna 

river. 

• It carries Industrial effluent from the Nathupur industrial area and domestic sewage from 

nearby areas. 
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di' discharging effluent into it • At downstream of the sampling location, CETP Kun I was . . 
.. d . 1 a is pumped to this point through a pipeline. Also, sewage from the Kundll 111 ustna arc 

of Drain no. 6. 
. ,. b d ~ this point and meets CETP • Dram no. 6 changes direction towards the Smghu or er irom 

Kundli outlet at downstream of the sampling location. 

iv. Drain no. 6 at confluence point of CETP Kundli pipeline in Drain no. 6 st Piyau 
Maniyari, Kundli (Dl6) 

• This point is the diversion point of drain no. 6 towards Kundli after flowing parallel to 
drain 08 downstream of Barota. 

• Samples were collected at PiyauManiyari just after CETP Kundli outlet and domestic 
sewage discharge from Kundli area into Drain No. 6. 

• Two sewer line from CETP Kundli and one domestic sewer line from Kundli area running 
parallel along drain no. 8 discharging into sampling location. 

• Discharge from CETP Kundli reaches drain no. 6 and solid waste and sludge observed in 
drain no. 6 downstream of this point. 

v. Drain No.6 at Harshwardhan colony/Paper Mill colony d/s 500 m to CETP Kundli 
discharge at Piyau Maniyari (Dl7) 

• This sampling point receives discharge from drain no. 6 and is supplemented by discharge 
from Kundli CETP and sewage pumping station in Kundli industrial area. 

• Drain No. 6 is receiving sewage from nearby slum areas and Cattle farming activities. 
• Downstream of discharge from CETP Kundli and sewage pumped from Kundli Industrial 

area. Highest BOD -105 mg/I in stretch 3. 

Stretch 4: Drain No. 6 near Singhu Border of Delhi and Haryana at NH-1 to drain no. 6 
confluence with supplementary drainl near Makhmalpur village on Palla-Bakhtavarpur 
Road} 

In this stretch of Drain no. 6 enters Delhi at Singhu border carrying waste water both Industrial 
and domestic from Panipat and Soni pat district of Haryana flowing through industrial clusters 
in Haryana in Kundli and Rye. This stretch of drain no. 6 starting from Singhu border ends 
near Makhmalpur village on Palla Bakhtavarpur Road, Bhiarogarh near Budhpur, Delhi where 
drain no. 6 meets supplementary drain 1. During monitoring of this stretch which is 
approximately 17 Km in length, samples were collected from 4 locations i.e. from Singhu 
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Border to near Makhmalpur village on Palla Bakhtavarpur Road. Drain no. 6 receives discharge 

from 10 MGD Narela STP Delhi in this stretch which may be one of the causes of the drop in 
' 

BOD value of drain no. 6 to 19 mg/I in comparison to the upstream location value of 60 mg/I. 

The analysis results of this stretch are tabulated below: 

Location ct· N02N N01N so4 TC FC 
code 

Colour pll COD BOD TSS TDS Nl·bN TKN 

D18 107 7.4 258 62 345 I ICM 418 0.02 0.91 3/4 356 37 - -
Dl9 23 7.5 136 60 112 1616 714 BDL 0.89 29 148 22*101\4 27*101\3 30 
D20 123 7.2 225 67 142 3776 932 0.03 BDL 22 876 28* }01\6 17*101\5 26 
D21 60 7.6 119 19 106 1256 418 BDL 0.64 25 410 92*)01\3 92*)01\3 28 

All values tn mg!/ except/or Colour in CU, pH, TCIFC in MPNI/00m/ 

Following major observations were made during the monitoring of Drain no. 6 in stretch 4: 

i. Drain no. 6 near Singhu Border entry point in Delhi (Dl8) 

• Samples were collected from culvert at NH-1 near Singhu border just after entering Delhi, 

downstream of Rai and Kundli industrial area in Sonipat. 

• This point was located at approx. 4 km downstream of Piyau Maniyari in Kundli where 

drain nq. 6 separates from drain 8. 

• Drain no. 6 receives discharge from CETP Kundli & CETP Rai upstream of this point. 

High colour value observed. 

• A channel meets drain no. 6 at downstream of Harshwardhan colony near Kundli border, 

coming from Delhi (western side), team could not reach the confluence point of the 

channel with drain no. 6 because of rain. 

ii. Drain No. 6 at NH-1 at Alipur flyover before confluence with Supplementary 1 drain 

at Palla Bakbtavarpur Road (D19) 

• At upstream of sampling location (7.16 km downstream of Singhu Border at Alipur 

flyover before confluence with Supplementary 1 drain at Palla Bakhtavarpur Road), Drain 

No. 6 carries industrial effluent and domestic sewage from nearby areas. 

• At downstream drain No. 6 is merging with Supplementary drain 1 at near Budhpur 

village, Delhi, Banko Ii industrial area is located downstream of this point on Drain no. 6. 

• This location is at downstream of Narela STP which resulted in dilution of Drain no. 6. 

••• Supplementary drain 1 (near Radha Krishna Hanuman Mandir) at Culvert b/c of m. 

Drain no. 6. (D20) 
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• Drain no. 6 meets supplementary drain at 400 meter downstream of this point a
nd 

flows 

up to Wazirabad to meet Najafgarh drain. 

• Industrial area of Budhpur, Delhi is located near the supplementary drain upstream of the 

sampling point. 

• Highest value of sulphate found m Supplementary drain 1 at this location before 

confluence of drain no. 6. 

iv. Drain no. 6 just before b/c with Supplementary drain at Budhpur-Makhmalpur road, 

Delhi (D21) 

• Samples were collected from drain no. 6 at Budhpur-Makhmalpur road, Delhi near Radha 

Krishna hanuman Mandir just before its confluence with supplementary drain. 

• Makhmalpur village is located upstream of the sampling point and extended channel 

opposite side of culvert on drain no. 6 was found without flow with rainwater deposition 

at Makhma\pur village. 

• Huge amount of biomedical waste dumping was observed along the banks of drain. 

Figure 4: Biomedical waste dumping on the embankment of Drain no. 6 

• Drain No. 6 had a BOD of 19 mg/1 near Makhmalpur village, just before its confluence 

with Supplementary Drain 1. The decrease in BOD at this location, compared to Alipur 

(D 19), may be attributed to the mixing of treated sewage from the Narela STP and the 

relatively sparse population in the upstream catchment of Drain No. 6, which allows for 

the natural degradation of organic pollutants. 
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• The coliform bacteria levels at this point in Drain No. 6 were also found to be lower, with 

TC and FC as 92x 103 MPN/100 ml. This suggests a dilution of drain effluent compared to 

upstream locations and a higher proportion of domestic wastewater. 

Stretch 5: Confluence point of drain no. 6 with Supplementary drain 1 near 

Bakhtavarpur Radhakrishan Mandir on NH-1 to Najafgarh drain a/c of Supplementary 

drains (including drain no. 6) b/c river Yamuna (near signature bridge) 

This stretch signifies the stretch of supplementary drains from confluence point of drain no. 6 

near Makhmalpur into Supplementary 1 drain, and confluence of supplementary drain 2 near 

Mukarbachowk with supplementary drain 1 which further flows to river Yamuna through 

Najafgarh drain near Wazirabad. Najafgarh drain and supplementary drain 2, also carries waste 

water from Western and Northern areas of Delhi through local drains including Mangeshpur 

drain as well as from Najafgarh drain's catchment area in Haryana state. This monitored stretch 

of drain is approximately 14 km and samples from 04 points are collected from this stretch 

from different water bodies including Najafgarh drain. The details of samples are as follows -
Location 

Code 
Colour pl I COD 1300 TSS TDS Cl- N02N NOJN NlbN so4 TC FC TKN 

022 5 7.2 205 104 359 820 323 BDL BDL 11 70 79*10"5 79*10"5 22 
023 48 7.3 186 14 87 1088 371 0.01 BOL 28 307 31*10"5 21*10"5 36 
024 45 7.4 167 66 363 1524 325 BDL BDL 21 207 35*10"4 35*10"4 26 
025 62 7.3 159 50 257 1356 285 0.02 BDL 23 183 17*10"5 11•101\5 33 

All values m mg/I except/or Colour in CU, pH, TCIFC in MPNII00ml 

i. Supplementary 2 drain (from Mungeshpur drain) from Haiderpur Badli before 

joining supplement 1 drain near Mukarba Chowk (D22) 

• Supplementary 2 (Mungeshpur drain) at Mukarba Chowk carries domestic sewage from 

Rohini and nearby areas finally discharging into Supplementary 1. 

• This drain after confluence with supplementary drain 1 near Mukarba chowk flows to river 

Yamuna through Najafgarh drainnear Wazirabad. 

ii. Najafgarh drain b/c of supplement 1 drain (near Delhi Transco office) (D23) 

• Najafgarh drain carries waste water from large part of Delhi and many parts ofHaryana. 

• At 500 m downstream of sampling location supplementary 1 drain is merging into 

Najafgarh drain. 
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iii. Supplementary drain 1 b/c Najafgarh drain near Nehru Nagar, Delhi (D24) 

• S I 2 E 77 227345 near Wazirabad old 
Upp ementary drain 1 at coordinates N 28. 71126 · 

b 'd • . • • d d in carrying industrial 
n ge Just before confluence with NaJafgarh dram was a m1xe ra 

effluent from Bharogarh and other industrial areas in NCR and domestic sewage from 

nearby areas with a huge amount of flow. 

• At upstream of sampling location Supplementary drain 2 is merging at Mukarba Chowk. 

while at downstream it is finally discharging into Najafgarh drain. 

• During monitoring, Sewage was observed blackish in color and having foul smell. 

iv. Najafgarh drain a/c of supplementary drains and drain no. 6 b/c river Yamuna (near 

signature bridge) (D25) 

• Najafgarh drain enters Delhi from Najafgarh area and traverse a distance of approx. 55 km 

before final confluence with river Yamuna. It carried domestic sewage generated from 

South west, West and North west Delhi. 

• At upstream of sampling location distance of around 300 m supplementary 1 drain 

carrying waste water of drain no. 6, is merging with Najafgarh drain. 

• During monitoring, Sewage was observed blackish in color along with foul smell. 
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